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(2012) 06 KL CK 0218

In the High Court Of Kerala

Case No : WP (C) . No. 14635 of 2012 (D)

Kerala State Coirfed Employees Congress (Intuc) APPELLANT

Vs

The Director of Coir Development Directorate of Coir 
Development, Kerala State Co-Operative Coir Marketing 
Federation Ltd(Coirfed) Alappuzha and Board of directors 
Coirfed, Alappuzha 

RESPONDENT

Date of Decision : 25-06-2012

Acts Referred:

Citation : (2012) 06 KL CK 0218

Hon'ble Judges : K. Surendra Mohan, J

Bench : Single Bench

Advocate : K. Karthikeya Panicker and Smt. Daya K. Panicker, for the Appellant; 
K.S. Hariharaputhran SC and Shri. G. Gopakumar Government Pleader, for the 
Respondent

Judgement

K. Surendra Mohan, J.—The first petitioner is a registered trade union and the
second petitioner is the president of the first respondent. The petitioners
complain that though they have submitted Ext.P1 which is pending consideration
of the first respondent, no orders have been passed thereon, till date. Though
Ext.P1 is addressed to respondents 2 and 3, the same according to the
petitioners have been forwarded to the first respondent. The petitioners therefore
seek the issue of appropriate directions for the consideration of Ext.P1. Adv.
George Mathew represents respondents 2 and 3. The learned Govt. Pleader
represents the first respondent. The counsel has no objection to the first
respondent being directed to consider Ext.P1.

2. This writ petition is accordingly disposed of directing the first respondent to
consider Ext.P1 application submitted by the petitioners in accordance with law
and to pass appropriate orders thereon, as expeditiously as possible and at any
rate within a period of two months of the date of receipt of a copy of this
judgment, after hearing respondents 2 and 3 as well as other interested persons,
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if any.
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